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BEFORE THE HONBLE NATIONAL GREEN TRIBUNAL,  
SOUTHERN ZONE AT CHENNAI 

 
 

O.A. NO.104 OF 2020 (SZ) 
 

IN THE MATTER OF : 

 
 Rajesh Ghantayath 

….Applicant 

 
Versus 

 
 Union of India and Others 

….Respondents 

 
 

MEMO FILED ON BEHALF OF THE 6TH RESPONDENT 
 

It is most respectfully showeth; 

 

1. It is humbly submitted that the above application was filed alleging 

violation committed by the 8th Respondent M/s. Mother Earth Environ 

Tech Private Limited in conducting transport, storage and Disposal 

Facility (TSDF) of hazardous waste management facility in the disputed 

area. 

 

2. It is submitted that this Hon’ble Tribunal in its order dated 26.7.2024     

had directed the 6th Respondent Karnataka State Pollution Control Board 

(KSPCB) to submit the inspection report. 

 

3. It is submitted that in compliance to the directions of this Hon’ble 

Tribunal, the subject area was inspected by the Board on 23.07.2024 

and the inspection report is annexed to this memo. 
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4. It is humbly submitted that the 6th Respondent Board had also 

calculated and imposed Environmental Compensation vide order dated 

16.08.2024 for Rs.3,96,45,000/- (Rupees Three Crores Ninety-Six Lakhs 

and Forty-Five Thousand only) and the said order is annexed to this 

memo. 

 

5. It is humbly submitted that the 6th Respondent Board has taken action 

against the 8th Respondent for violations.  

 

It is therefore humbly prayed that this Hon’ble Court may be pleased to 

accept the report and pass such order or orders as this Hon’ble Tribunal 

may deem fit and proper in the interest of justice. 

 

 

Dated at Chennai on this the 18th day of August 2024   
 

                                                                                                                              
 

Counsel for 6th Respondent 
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Mother Earth Environ Tech Pvt Ltd, Plot No.217, Harohalli 

Industrial Area, 2nd Phase, Kanakapura Taluk, Ramanagara District. 
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